1 LD-VC-CW-88-2020

IN THE HIGH COURT OF BOMBAY AT GOA

LD-VC-CW-88-2020

Gaurang Manguesh Suctancar ... Petitioner
Versus
Sonia Gaurang Suctancar ... Respondents

Shri S.G. Desai, Senior Advocate with Shri Parag Rao, Advocate for the
Petitioner.

Shri S.D. Lotlikar, Senior Advocate with Shri J. Karn, Advocate for the
Respondents.

Coram:- DAMA SESHADRI NAIDU, J.
Date:- 14™ July 2020
P.C.:

Both the learned Senior Counsel agree that the matter be taken up
on 16.07.2020, for the respondents are on caveat and have already been

served with the case papers.

DAMA SESHADRI NAIDU, J.

NH

NITIK HALDANKAR
HALDANKAR B 571
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